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% feeelt, 30 starT, 2025

FT.3T. 550(37).—Fra 1T ALHT 7, TS TASTHAN ATA=IH, 1956 (1956 Fr 48) (e TaH o
THET I ATATATT FgT 7 ) A T 3F At STIRT (1) F Fefi SIET f T I G F a2F
qagd T TSRl Jomed il ATSEEAT J AT e, 1159 air@ 07/03/2024, ST 9RA & IS,
FHTLTIOT, 90T I, |@Ue 3, IUET (i) H THIAT FT T °ff, FRT ARIY T % AT or § 561A F
fh.#T. 80.6 & fh.#1.139.7 (qa RRfaeme srFaY AzT RAAT F3ash) TF & WEF TASTHAN & (HHTT
(FTESTHLA [ AT AF T 9, MM0), STATEA, TG ¥ =T % o 39 Afeg=ar ¥ Iurag aqg=1 &
fafafde s =7 o519 3 & oo strer = = i ot

AT I ATIG=AT T O I ATAIT AT 9T 3 F Fit IT-LTT (3) F TefT aira 08 75 2024
T 2% TR (AXTET) 37 &9 ¢ ST U (SISt ST | e R T e,

STt A ATTAFHTLT T G 3T F dgd I A9 IH g2 &, e 9¢ fF=w & g i
ST 3T~ &9 ¥ Haer B @,

A FqeAH ITTARTE 7 3 ATATHIH T 7T 39 i STLTT (1) F ATEL H, Fes 1T TERE FT AT
R T e;

791 G1/2025 @)
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qdA: A, Frald TLHIT, TAT TR il Ih ATE I T ST I ST I ATAAR 6l o127 39
& ITETRT (1) BT T& ARAT FT TR FId g0, Tg =0T Fdt & 6 3% aqget § AfAfae qfa #1
@t YA & for oS 3T ST =R

ST T, eI LT, S ATATAR AT 7T 3T AT ST (2) F SATHLOT § T HIUT FAT § o
TH ATERAAT o TSI § TR 9T, I AT § [AAeg qH T Beea i § q6 g arcdfvds &9
q e g | FiRa gr St |

LA
HETTY TST % HraTqx e § 561 A ¥ f.#Y. 80.6 & f.#1.139.7 (g« RfFewer sreax #gr Rdivw
Faast) % forw sier it s ATt GC=mT aigd srerar gx=eT Ra fRawm

ST T ATH: AZY St %7 A1 AT

EALED ER MRS AR IFR || gRFTvSa || G F aawa e Raes
SIS (FFIT H) SARRAT HT A7
L1 | 2 L3 | 4 | 5 | 6 |
[T T AT AT |

1 105 Pt. st Feft 0.045| (T wredt =T,
MEEICECC It
GIEBECIGECKC IR
T T am,
IBREREEEIGIFE]
forx, Trorsft wehter
SRTATT, ATSHTgd
ST ATy,
HHATT S{eva<
TOTIT ATATHTR AT,
UIRSCEERECIES
ATSHTEd S(Tvay
Y, oTdT ATATHTRS
FTe, fordqer MeE
AT, AHT ATerwa
T, TEA FATT
foTR, STHIS qATT
forg

105

2 126 Pt. GEL FeT 0.0986||3T=9T g@ad SRTATT,
TSR qET
ST, W9l <A
SRTATT, Ted THeT
ST, STATTE
FroftaTer =y,
HECREEIET
SRTATT, 1T
STETH ST,
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HILT =T TSI AT

ST, YA Hed
SRTATT, AT
FroftaTer efeamTe,
EEIRIRE TS
qeefy, frar i
GRELIMPILICIES
EINECESUEICE
THATOT HSTT ST
126

3 139 Pt.

0.0645

TITTET T TTHSIT
arfee, SrET &l
STEHT, TH AT AT
e, TTHET
Ty e,
Aogrs TATATOH
e, FoomaTs
CEIEIRGREER)
FATAAT STHIT ST,
TTETET aie Ty
e, SerTett ArgT
TTATSH, AT
IS FEH, g0
[EECRIRECE IR Ll
FTATHTS HhA,
EIERCIEIGIRE]
e, S fas
e, qeeT
FTATHTS HhA,

o
AlAH] dlAH (5o

IBELREIETE

ATATATES (AFH
TEETE AT 3 &9l 6,
AT TATT
e, afaar faferT
ZTer, g oo
e, Torer I
e, 5Ty 3T
e, FATT T
e, ToTer FTY
[EERIRSCIEIEY
A, ATIRTETS
FHATIT qIHL, AT

dldd d{ds, =AY
ERGIRATES:S
FATAAT ST STTe

T A A,
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TS AT
=, FHT T
RER:ACEEIR:CIFAS
T, JAT foraTstt
Tgrs 7L, FeAT
TS (e, ToTer
T TET
T, g gy
Fad, T HaT
HTST, CAT TH
ElEl

139

25 Pt.

0.0292

CIETAESIEIE IR
g~ fSreaT a7
25

26 Pt.

0.3011

ey feferg
IBEIEEDS
26

28 Pt.

0.0779

FITF AT I,
TTOTIT AT 3%,
ST ALTTH T,
ERRREHELCH

FELTETS TS

Ale, ATEAT ITHA
YA, AT T
T, FTSAA T
9T, AT T
A, T 7T
T, TAT AT I,
FATET STHT 33,
ECUSSERIRETEECH
Sfsfia Feamr
9, Afad Feamr
2, aaTeT rerer

FTael, AT FAT
Fierel, AT
ATIHTT FHia,
ATLAT qTATET

hiael, FrdT qTTsh
e, TATHT
IERIRERE G EIE)
A 3,
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SATETIT TS 3,
e THEg
LA, TAT TH
T, ATS ATAT
YA, ST
TEATT T,
EIBIEIEETIREIE]
forrer, forerraTs
THOT TETH, OTTT
IS Ao, AT
BICECRTEE
AT ATLIA
S, TSI AT
JT, T
TS A, HATT
ELRGEIE RS
TITTETS 30T e,
GRIEIECIRGE
JA, FTATHTRS
RIRIGIEEERS]

28

T T ATH: HTHIO

7 Pt.

0.1319

Q9T TAAATA 2TTaT,
RIUIRGE I
QITET, TTST9T TAAATA
TRT

7

8 Pt.

0.01

39T TAATA 9T
8

Totall 0.7582|

[%7. 7. NHAI/PIU/SLP/LA/17/3D1]
EERISEEERED

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 30th January, 2025

S.0. 550(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 1159 Dated:07/03/2024, published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed
to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of 561A in
the stretch of land from Km. 80.6 to Km. 139.7 (Sub Divisional Officer Madha Division Kurduwadi) in the district of
SOLAPUR in the state of MAHARASHTRA
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And whereas the substance of the said Notification has been published in Daily Sakal Marathi (Marathi) and
Daily Indian Express (English) both on dated 08/05/2024, under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the 561A in the stretch
of land from Km. 80.6 to Km. 139.7 (Sub Divisional Officer Madha Division Kurduwadi) in the district of SOLAPUR
in the state of MAHARASHTRA.

State: MAHARASHTRA ||District: SOLAPUR
SI. No. |[Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L1 | 2 [ T Y 5 I 6 |
|Ta|uk: Karmala |
|Vi||age: Jategaon |
1 105 Pt. Private Agirculture 0.045||Kisan Maruti Vare,
Ravindra Dyandev
Vare, Sachin
Dyandev Vare,

Mahindra Dyandev
Vare, Himmatrao
Annasaheb Shinde,
Rajashri Sunil Jagtap,
Bhausaheb Jalindar
Vare, Somnath
Jalindar Vare, Gorakh
Sanjay Vare, Ganesh
Balasaheb Vare,
Gorakh Sanjay Vare,
Bhausaheb Jalindar
Vare, Shanta
Balasaheb Vare,
Shital Gorakh Vare,
Somanth Jalindar
Vare, Rahul Subhash
Shinde, Amol
Subhash Shinde

105

2 126 Pt. Private Agriculture 0.0986||Arun Sukhdev Jagtap,
Chandrakant Sukhdev
Jagtap, Mahesh
Sukhdev Jagtap,
Rohit Ramesh Jagtap,
Janabai Kashinath
Chaudhari, Dashrath
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Bhivaji Jagtap, Sudhir
Bhanudas Jagtap,
Sunil Bhanudas
Jagtap, Ravindra
Chandev Jagtap, Puna
Kashinath Kshirsagar,
Trevani Dilip
Suryawanshi, Vishwa
Narendra Surywanshi,
Prayagabai Changdev
Jagtap, Manisha
Sanjay Jagtap

126

3 139 Pt.

Private

Agriculture

0.0645

Yashoda Ko Ramji
Patil, Hausa Ko
Laxman, Raghu Ko
Babu Bhosale,
Ramdas Eknath
Nikam, Machindra
Sawalaram Nikam,
Krushnabai
Sawalaram Nikam,
Kalavati Arun Jadhav,
Dadaso Dhondiram
Nikam, Vaishali
Mohan Malvadkar,
Kaushalya
Dhondiram Nikam,
Hira Vishwanath
Chavan, Renuka
Balasaheb Nikam,
Sachin Balasaheb
Nikam, Kailas Vishnu
Nikam, Sunnda
Balasaheb Nikam,
Nalima Balasaheb
Nikam, Akash
Balasaheb Nikam Sr
no 3 to 6, Sulochana
Dattatray Bhosale,
Vanita Dilip Dhale,
Suman Vishnu
Nikam, Ganesh Dasu
Nikam, Santosh Dasu
Nikam, Kamal Dasu
Nikam, Ganesh Dasu
Nikam , Ranjana
Bapu Kale, Baydabai
Kalyan Supekar,
Phulan Baban
Sarwade, Dattatray
Jagnath Nikam,
Kalavati Arjun
Jadhav Popat Vaman
Nikam, Rajaram
Vaman Nikam,
Kamal Vaman
Nikam, Dhanji




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Manohar More,
Sangita Shivaji
Ghorpade, Damyanti
Machindra More,
Vandana Pandurang
Nikam, Ganesh
Pandurang Nikam,
Ramchandra
Pandurang Nikam,
Laxman Pandurang
Nikam, Manisha
Dashrath Kadam,
Rani Sandip Ghadge,
Pushpa Ramesh Dole
139

25 Pt.

Private

Agriculture

0.0292

Machhindra Jijaba
Mane, Sachin Jijaba
Mane

25

26 Pt.

Private

Agriculture

0.3011

Akshay Dilip
Nimbalkar
26

28 Pt.

Private

Agriculture

0.0779

Ashok Vaman Arane,
Ganpat Vaman Arane,
Akka Ashok Sasane,
Uttam Yeda Arane,
Kacharabai
Ramchandra Londhe,
Maruti Vaman Arane,
Anil Dattu Arane,
Kajal Dattu Arane,
Indubai Dattu Arane,
Sachin Anna Arane,
Sunny Anna Arane,
Manisha Sanjiv
Kendale, Lata Anna
Arane, Kishor
Vinayak Arane,
Abhijeet Kalyan
Arane, Rohit Kalyan
Arane, Dhanashri
Nilesh Kamble,
Suvarna Kalyan
Kamble, Lata
Abhimanue Kamble,
Bharati Murlidhar
Kamble, Nita Tanaji
Londhe, Satyabhama
Vinayak Arane,
Prakash Ramcharndra
Arane, Jagdish
Ramchandra Arane,
Avinash Ramchandra
Arane, Asha Ramesh
Pawar, Ladu Nana
Arane, Janabai
Raghunath Sasane,
Sonabai Kantilal




[T 1l—=ve 3(ii)]

HILT =T TSI AT

Shirole, Shilabai
Ramesh Sasane,
Shobha Ajay
Bhondve, Shobha
Namdev Shirole,
Laxman Bapurao
Arane, Sanjay
Bapurao Arane,
Rajendra Bapurrao
Arane, Santosh
Bapurao Arane,
Ashabai Appa
Kendale, Samabai
Bapurao Arane,
Balasaheb Nanasaheb
Arane

28

Village: Kamone

7 7 Pt.

Private

Agriculture

0.1319

Sandesh Ratanlal
Shaha, Shubhangi
Ratanlal Shaha,
Rajesh Ratanlal
Shaha

7

8 8 Pt.

Private

Agriculture

0.01

Sandesh Ratnlal Shah
8

Total||

0.7582]|

[F. No. NHAI/PIU/SLP/LA/17/3D1]
ABHAY JAIN, Director
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